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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN
ZONE BENCH, PUNE
MISC. APPLICATION NO.05/2024 (WZ)
IN
EXECUTION APPLICATION NO.12/2022 (WZ)
IN
ORIGINAL APPLICATION NO.80/2020 (WZ)

Vanashakti & Anr. ... Applicants
Versus
State of Maharashtra & Ors. ...Respondents

Additional Affidavit in Reply on behalf of Respondent No.6

Maharashtra Pollution Control Board (MPCB)

I, B.M. Kukade, aged-Adult, occupation — Service, the Sub
gional Officer of the Maharashtra Pollution Control Board at Pune
, having office address at 2" Floor, Jog Centre, Wakdewadi, Pune —
411003, do hereby state on solemn affirmation as under :-

1. I have perused the papers and proceedings of the above matter.
I am thus conversant with the facts of the case and I am able
depose the same. [ am filing the said Affidavit in Reply on behalf
of Respondent No.6 -Maharashtra Pollution Control Board
(MPCB) in compliance of order of this Hon’ble Tribunal dated
09/04/2025.

2. I say that the Hon’ble Tribunal had enquired as to why the

discrepancy had occurred in regards to the letter dated
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08/08/2023 written by the Sub regional officer MPCB, PunE“Z,
addressed to the Executive Engineer, Pune Irrigation DiViéio‘n, 3 A
i.e Respondent No.9. I say that the Board has filed Afﬁfcﬂlavit‘ 1
dated 24/07/2024 wherein it was stated that in compli_ance‘of the

order dated 27/02/2023 passed by this Hon’ble Benchin EANo." "+ ’\
r—— 12/2022, in OA No. 80/2020, the present Respondent had given
< Hj.'? ',;f‘\\ an opportunity of personal hearing to one Mr Bharaéwaj
c _L*; > x o ,\J‘r;\\ Yadavrao Pagare on 08/05/2023. I say that during the course of
" g‘; : %}: j “1 e hearing, Mr Bhardwaj Pagare informed that he had started the
1)5 f,z’ §15< ; J : 'f;r"‘ cage aqua culture activity with the permission from
A \t\‘ ‘Qév: o/ Commissioner of Fisheries, GOM, vide their letter dated

/
f'/
|
i

06/09/2018 and this activity was stopped since last two years. I

say that the said Mr Bhardwaj Pagare had filed an Affidavit to

that effect on 11/06/2024. Hereto annexed and marked as ey
Annexure A colly is the letter of granting personal hearing dated -~

08/05/2023 and Affidavit dated 11/06/2024.

3. Isay that on 05/08/2023, the Board had received a mail from the
Applicant No.2 informing that the cage aqua culture activities
have increased and have sprung up in other locations and
reservoirs in and around Vadawali lake. Applicant No.2 also
mentioned that at two other locations i.e. Andra dam and
Kondivade also have this activity underway. I say that to handle
this issue of aqua cage culture pollution, the concerned
competent authorities are the Ministry of Fishing, Animal
Husbandry and Dairying (Respondent No.3) Commissioner of
Fisheries, (Respondent No.4) GOM & Pune Irrigation Division,
Water Resources Department, State of Maharashtra (Respondent
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No.9). I say that on receiving the mail from Applicant No.2 on
05/08/2023, the present Respondent had written a letter dated
08/08/2023 to the Executive Engineer, Pune Irrigation Division
I.e. Respondent No. 9. I say that vide the said letter, Respondent
No.9 was requested to take necessary steps to stop cage aqua
culture activity and remove all equipment’s inside the lake
including the toilets made on the water on two locations ie.
Andhra Dam near village Kondivade to avoid water pollution at

natural bodies. Hereto annexed and marked as Annexure B is

Z
& . » T bunal in EA No. 12/2022 in OA No. 80/2020, the Respondent
) Bgard had granted him opportunity of hearing and ensured the

/,;\/ osure of the aqua cage culture activity.
oG

I say that on 23/01/2024, the Official of the Respondent Board
at Pune visited the same site and confirmed that Mr Bhardwaj
Yadavrao Pagare’s cage culture activity was completely
removed by him from Vadiwale lake and he had shifted his
activity to Nashik. I say that the Officer of the Respondent Board
at Pune had found another cage culture activity by one Mr.
Dattatray Panchgane and observed that Mr Panchgane had
obtained NOC dated 26/11/2021 from Asst Commissioner of
Fisheries, which was valid from the year 2020-21 to 2024-25. 1
say that it was also observed that the said Mr. Panchgane had not
obtained permission from the present Respondent and it was
running on the basis of the NOC issued from the Commissioner

of Fisheries. Hereto annexed and marked as Annexure C colly
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,;‘E/TG ;0\\ the Commissioner of Fisheries, the present Respondent vide
I N . S ,
S B S\ letter dated 23/01/2024, ie. the very same date of the visit,

~ ’ rd '.(, A L
i~ & C T s _— . 7
il [ 58 A “‘Z,.\ requested Asst. Commissioner of Fisheries to take necessary
i R \ d oy G ipar

‘ steps to avoid water pollution in natural bodies enclosing the
%/ "/ copy of the Hon’ble Tribunal’s order dated 27/02/2023. Hereto

annexed and marked as Annexure D is the letter dated

23/01/2024. However, the Respondent Board has not received
any reply from the Assistant Commissioner of Fisheries. I say
that during visit dated 07/02/2024, the same situation was
observed which led to another letter written to the Asst
Commissioner Of Fisheries informing that all these units are
running on the basis of the NOC obtained from the Fisheries

Department and necessary action is warrented from their side.

5. I say that considering the pollution potential associated with
cage aqua culture activity, currently, the present Respondent has
categorised the cage aqua culture activities into ‘Green category
of industries and assigned it a provisional classification under
serial number ‘G-94’, until such time as the CPCB finalises the
industry categorisation based on the outcome of the proposed
Environmental Impact Study on cage aqua culture activities. I
say that the present Respondent has issued a work order dated
24/09/2024 to Indian Council of Agriculture Research — Central
Inland Fisheries Research Institute (ICAR- CIFRI) to carry out

study on Environment”Impact Assessrrie;}nt,'ﬂ‘f";cage cql’pii_re i Ty
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inland open waters. The funds are released to said ICAR-CIFRI
on 21/04/2025 and work is started & the same is expected to be
completed by April 2026.

6. I say that as far as current aqua cage culture activities are
concerned which are going on in and around Vadiwale lake, the
Respondent-Board has issued closure directions to all aqua cage

culture activities vide letter dated 23/07/2025.

[ say that in the meanwhile the present Respondent has issued a
Public Notice in leading newspapers The Indian Express and

., The Loksatta on 04/07/2025 informing all the stakeholders to
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10 5 ,:‘?\, =z :\:"-_’ obtain the necessary consent as mandated under the applicable
%%%‘ @';/,"" . Environmental laws. I further say that to obtain the specific
\iu ‘{; ::/: <"~ number of ongoing cage aqua culture activities in and around
. ‘}:‘—\ ."":_.'.' - Vadiwale lake, the present Respondent is taking abundant
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precautions by obtaining list from the Commissioner Of
Fisheries — Pune since these activities are going on, on the basis
of the NOCs granted by them. I say that the present Respondent
is taking necessary steps to curb the pollution resulting from

cage aqua culture activities.

BE&FORE ME Solemnly affirmed as on 28" day of July 2025 at Pune.

S

‘ For and on behalf of
had :g,‘o%:W Maharashtra Pollution Control
GOVERNM OF INDIA 2075 Board
PRI g a0 SRl
(B.M. Kukade)

Sub-Regional Officer, Pune-II
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MAHARASHTRA POLLJATION CONTROL BOARD

SUB-REGIONAL OFFICE, PUNE- 2
s Jog Center Bldg. Annexure - B

2nd floor, Wakdewadi,

g

Ph. 020-25811694

Fax. .020-2581 1029 =TT Mumbai — Pune Highway,
E-mail-sropune2@mpch.gov.in | /4 Pune 411003
Ref. No. SROP-II/ [230%08&- FTS- 0060| Date: 6g[og|2023

To,
Executive Engineer,

Pune Irrigation Division,
New Admin Building, 2™ Floor,
Above Hon'ble NGT Office, Pune-1.

Sub: - Regarding to stop cage aquaculture activity in Vadiwale Dam and other two
location.

Ref:- 1) Hon'ble NGT order dtd. 27/02/2023
2) E-mail of Stalin D dtd. 05/08/2023

Sir / Madam,

With reference to above subject matter this is to inform you that this office has
received e-mail from Stalin D, Director, Vanashakti dtd. 05/08/2023 mentioning that presently
cage aquaculture activity is going on in Vadiwale Dam and another two location i.e. Andhara
Dam and Kondibade (mail copy attached herewith). Also to take action & remove all
equipment’s inside the lake including the toilets made on the water. As per Hon’ble NGT order
dtd. 27/02/2023 they have directed to stop cage aquaculture activity in Vadiwale Dam and take
appropriate action on operator.

In view of above, you are requested to take necessary steps to stop cage
aquaculture activity and remove all equipment’s inside the lake including the toilets made on
the water for above locations to avoid water pollution at natural bodies.

Submitted for further needful please.
Your’s faithfully,

(V.¥Killedar)

Sub- Regional Officer,
M. P. C. B., Pune-ll

Encl:- Hon’ble NGT (WZ) Orders
Stalin D email copy

Copy to:
Regional Officer, M.P.C.B, Pune : For information please.
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MAHARASHTRA POL#JTION CONTROL BOARD
SUB-REGIONAL OFFICE - Pune IL.

Phone No. 9422742901 MAHARASHTRA Jog Center 2nd floor,
Fax No. 020-2581 1029 e e Wakdewadi, Pune -Mumbai
Email ID — sropune2@mpcb.gov.in \\'-:‘E-ﬁ: Road, Pune- 411003.

-: Visit Report :-

Date:23.01.2024

With reference to the Hon’ble NGT’s order dated 27 t February 2023 in O. A.
No. 80 of 2020 (WZ) and E.A. NO. 12 of 2022 (WZ) and MISC. APPLICATION
NO.05/2024 (WZ), the visit has been caused to the site to verify the status of the
Agua Cage Culture activity in the Vadiwali lake and following are the observations

during the visit.

1. During visit it is observed that Mr. Bhardwaj Pagare has stopped the Aqua Cage
Culture activity in the Vadivali Lake and shifted their activity to Nashik. (This is
confirmed by telephonic communication with Mr. Bharadwaj Pagare, Tel. No.
9822532544)

2. Mr. Dattatray Panchagane has started their 18 cage Aqua Cage Culture activity
in the Vadivali lake which is located approximately 500 mtrs away from the
village Uksan, Kamshet, Tal. Maval, Dist. Pune.

3. One Worker named Mr. Dinesh Kisan Shelar told that they have started this
activity since last two years.

4. The breed of fishes are cultivated for 6 to 7 months and approximately 15 Kg/
D is the food given to them.

5. Mr. Dattatray Panchagane has obtained NOC dated 26/11/2021 from Asst
Commissioner of Fisheries which was valid from the year 2020-21 to 2024-25.

6. During visit it is observed that this unit is in operation without obtaining Consent

e

g
(V.A. Kadam)

Field Officer,
Sub-Regional Officer,
M.P.C. Board, Pune-li

from the Board.



MAHARASHTRA POLEUTION CONTROL BOARD
SUB-REGIONAL OFFICE, PUNE- 2 Annexure- D

st Jod Center Bldg.
Ph. 9422742901 - 2nd floor, Wakdewadi,
Fax. 020-25811029 T Mumbai — Pune Highway,
E-mail-sropune2 @mpcb.gov.in | Pune 411003
Ref. No. SROP-Il/ [9 24,0123 - FT8- 0159 Date: 28 |01 | 2024

To,
Assistant Commissioner Fisheries (Tech.),

Government Fish Seed Production Centre,
Survey No. 15, Hadapsar, Pune-28

Sub: - Regarding to stop cage aquaculture activity in Vadiwale Dam and other two
location.

Ref:- 1) Hon’ble NGT order dtd. 27/02/2023
2) E-mail of Stalin D dtd. 05/08/2023

Sir / Madam,

With reference to above subject matter this is to inform you that this office has
received e-mail from Stalin D, Director, Vanashakti dtd. 05/08/2023 mentioning that presently
cage aquaculture activity is going on in Vadiwale Dam and another two location i.e. Andhara
Dam and Kondibade (mail copy attached herewith). Also to take action & remove all
equipment’s inside the lake including the toilets made on the water. As per Hon’ble NGT order
dtd. 27/02/2023 they have directed to stop cage aquaculture activity in Vadiwale Dam and take
appropriate action on operator.

In view of above, it is requested to take necessary steps to avoid water pollution at
natural bodies and compliance of Hon’ble NGT order citd. 27/02/2023.

Submitted for further needful please.
Your’s faithfully,

(V.V.Kllledar)
Sub- Regional Officer,
M. P. C. B., Pune-li

Encl:- Hon’ble NGT (WZ) Order,
Stalin D email copy

Copy to:
Regional Officer, M.P.C.B, Pune : For information please.



